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the &th dawv of April, 2004
Mon Thie Sn. Shanker Raiu, Member (3 ‘*

Sn. Ted Bhan (Ex~Maz, )

Janaki Devi, W/o iate
ReAn Clo 4dR8/0

MoK Gaur,
raval

Ry advocate Sh,
For Sh, i), Srivas

Lnion of India throoah
L., The Senretary, Mini

: nt Detance
Sonth Biock, New Delhi.

The: Chief Controuler of Defanoes
pocounts (RPensiond, G.T.0lroie Sec CRPF O Ina
soblahnabad FLL 001, 1P,

(e

The Oirector Generai of Ord,. Services (05-
1 Franch, army Headauarterss OHQ B0, New Deihid

4. The Commandant, Ordnance Depot,
Shakur Basti, Deihl - 110 ORK&, . L LREsDondents

O R DE R _IORGLL

Ahrl _Shanker

in this N&a, the cilaim  of  The appilicant 1=

pensionary  benetits.

7 AR no decision i= vet  arrived  ar Dy

respondents Of atands disposed of with directions  to

respondents to take a tinal decision in so far as reaquesr

1a concarnead

the applicant  tor opensionary benefits

Shakti Nagar, GBorgaon, Harvana., .. .AbpLioant

for

e

e

i

detrailed  and  speaking order within a period ot Two  moniins

NS

from the date of receint of a copy of This order,

5. O stands disposed of accordingliy.
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{Shanker Raju)
Member £
Svikan/




